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6 .  Torrance & Sons Ltd . ,  Madras .  

7. Wcedc l  ( India )  Ltd . ,  Calcut ta .  

Racket In  Demand Draft 

4530. SHRI CHINTAMANI JENA : 
W i l l  the M in ister of FINANCE be 
pleased to state : 

(a) whether i t  is a fac t  t ha t  a b ig  
racket in demand dra ft has been unear­
t hed by the Income- tax Departm.:n t  i n  
Bombay recent ly ; 

(b) i f  so , the  deta i l s thereof ; 

(c) the number of Demand dra fts 
r:i cke t s  which have come t o  t he not ice 
of  Government  duri ng the year  1 983-84 
upt i l l  now and the to ta l amoun t  
i nvolved ; and 

(d) the s teps Governmen t propose 
to take to bring an end to the act i v i t ies  
of  such rackets throughou t  the coun t ry ? 

THE MINISTER OF STATE IN 
THE MINISTRY OF FINANCE (SHRI  
S . M . KRISHNA) : (a) a nd ( b) Income• 
ta,i; Department conduc ted searches a t  
Bombay on  1 3 . 2 . 84 i n  the  case of J S  
shroffs d i scoun t i ng drafts suspected to  
represent  u naccounted t ransact  i ons and 

' sc iz.:d pr :ma fac ie  u naccoun ted cash and 
bank draft of Rs . 1 2 . 26 l a khs appro,t i .  
ma t .: ly .  Proh i bi tory orders have been 
i ,s u�d on Bank accounts and Fixed 
Depos i ts freezing ba lances of Rs. 8 . 6  
l 11khs  approximate ly . Two b:mk lockers 
have been sealed. 

(c) During the year 1 983-84 s imi lar 
searches were conducted on 2S . 7.83 and 
cash/bank drafts of Rs. 32 .0S la khs were 
seized aad bank balances of Rs. 1 8 .49 
lakhs approx imate ly were frozen .  
-

(d ) It i �  proposed to carry on such 
searches periodical ly lo mop up the 
dra fts .  This wi l l  have a d i teren t  
etfcct�on such ac tivities . 

Ban on Es.port of Si lver 

453 1 . SHRI CHINTAMANI JENA : 
Wi l l  t he Minister of COMMERCE be 
p leased to state : 

(a) whether there i s a ban on the 
export of s i l ver ; 

(b) i f  so ,  whether i t  is a fact that 
thi.: ban on si lver export was i neffective 
during the year 1 983-84 ; 

(c) i f  so , t he ri.:asons therefor ; 

(d) the tota l  quan t i ty of s i lver 
expor ted t u  fore ign  coun tr ies duri ng the  
yea r 1 983 -84 ; and 

(e) the s teps bei ng taken to imple• 
ment  the ban and to stop the i l lega l 
consignment of s i l ver '/ 

THE M I NI STER OF STATE IN 
THE M I NISTRY OF COMMERCE 
ANO IN THE DEPARTMENT OF 
SUPPLY (SHRI N I HAR RANJAN 
LASKAR) :  (a) a nd (b) Yes, Sir .  Export 
of s i lver bu l l i on ,  s i l ver sheets and pla te� 
which have not undergone any process 
of manufact ure subsequeu t  to rol l i ng are 
banned for export from February, 
1 979. 

(b) to (e) No commercia l  export of 
s i l ver has been a l lowed in relaxat ion of 
the ba n .  Governmen t  is aware tha t 
s i l ver i s  an i tem which can be smuggled 
out of the coun try .  The act i vi ty of ant i ·  
socia l e lemen t  i nvol ved i n  smuggl ing i s  
kep t  under constan t  review by the 
Government and appropriate :i nt i ·  
smuggl ing measures a re taken i n  c lo�e 
coordina t ion wi th the concerned 
C..: n t ra l a nd State Governmen t 
au thor i t ies .  The prevent ive and in trl le­
gence machinery of the Customs 
Department has been re inforced in  the 
v lunerable a reas in terms of manpow1:r 
equipment . 




